GOVERNMENTOF INDIA
MINISTRYOF FINANCE
DEPARTMENTOF FINANCIAL SERVICES
LOK SABHA

UNSTARREDQUESTION NO.1872
TOBE ANSWEREDON THE 29T December2017/ Pausha8, 1939 (SAKA)
UPI Fraud

1872. SHRICHANDRAKANTKHAIRE:
Willthe Ministerof FINANCEDbe pleased to state:

(2) the details of action taken by the Governmentagainst erring officials for Unifiec
Paymentlnterface (UPI) fraud in Bank of Maharashtra;

(b) whetherthe Reserve Bank of India is planningto take action against the Bank of
Maharashtrafor not reportingthe fraud;and

(c) if so, the detailsthereofand the actiontakenbythe Governmentthereto?

ANSWER

The Ministerof State in the Ministryof Finance
(SHRISHIV PRATAPSHUKLA)

(2) to (c): Reserve Bank of India (RBI) has informedthat Bank of Maharashtrareportec
the case as a fraud. Bank of Maharashtrahas informedthat an internalinvestigationwas
carriedout and based on the findings of the investigationreport,disciplinaryaction was
takenagainsterringofficialsin consultationwiththe bank’sChief VigilanceOfficer.



